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F. N0.12013/21/ Deputation / RO Mumbai /20-UIDAI / 1S19
Unique Identification Authority of India (UIDAI)
(Human Resource Division)

UIDATI Head Office

4" Floor, Bangla Sahib Road

Gole Market, New Delhi — 110 001
Dated 15" April, 2024

Circular

Subject: Inviting applications on deputation (on Foreign Service terms) in the Unique
Identification Authority of India (UIDAI), Regional Office, Mumbai.

The Unique Identification Authority of India (UIDAI) is established under the
Aadhaar (Targeted Delivery of Financial and Other Subsidies, Benefits and Services) Act,
2016 for developing the policy, procedure and systems for issuing Aadhaar numbers to
individuals and perform authentication thereof under the Act.

2, UIDAI hereby invites applications from eligible officers for filling up post of
Assistant Section Officers and Assistant Account Officer at the Unique Identification
Authority of India (UIDAI), Regional Office, Mumbai, on deputation basis, on Foreign
Service terms.

3. Eligibility

3.1  The details and eligibility criteria for the said post are as follows:

Post STl Eligibility criteria
§ vacancies
Assistant 02 (Two) 1.Essential:
Section 1.1(i) Officers from the Central Government holding
Officer analogous posts on regular basis in the parent
cadre/department, or with three years of regular
{Pay Matrix service in the Pay Matrix Level-5(329,200 -
Level-6 of the 392,300) or with five years of regular service in
7% Central the Pay Matrix Level-4(X25,500 - X81,100) or
Pay with seven years of regular service in the Pay
Commission Matrix Level-3(321,700 - 69,100) of the 7
(35,400 - Central Pay Commission.
31,12,400)} or
(ii) Officers from State Government/UT Government/
Public Sector Undertaking/Autonomous
Organisation  holding  regular  post in
corresponding grades with requisite experience.
1.2 Age below 56 years, as on the closing date for the
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application

2. Desirable:

(i)Experience of work in
Administration/Legal/Establishment/Human  Resource/
Finance/Accounts/Budgeting/Vigilance/  Procurement/
Planning and Policy/ Project implementation and
monitoring/E-Governance etc.

(ii)Basic skills of working in a computerized office

environment.

Assistant 01 (One) 1.Essential:
Account 1.1(i) Officers from the Central Government holding
Officer_ analogous posts on regular basis in the parent
{Pay Matrix cadre/department, or with three years of regular
Le‘fl—a of the service in the Pay Matrix Level 7 of the 7%
7% Central Central Pay Commission (X 44,900 - X 1,42,400)
Pa'y _ or With five years of regular service in the Pay
ﬁ;m;;j;;gm Matrix Level-6 of the 7" Central Pay Commission

< 1,51.100)) (X 35,400 — X 1,12,400).

or

(ii) Officers from State Government/ UT Government/

Public ~ Sector  Undertaking/  Autonomous

Organisation  holding  regular  post in
corresponding grades with requisite experience.

1.2 Professional  qualifications  of  Chartered

Accountant/Cost Accountant/MBA (Finance), or
Having passed SAS/equivalent examination of

organised Accounts Cadre of Central/State
Government, or Having successfully completed
Cash & Accounts Training organised by ISTM; or
Having at least five years’ experience in handling
accounts related work.

1.3  Age below 56 years, as on the closing date for the
application

2. Desirable:

Basic skills of working in a computerized office
| environment.

" UIDAI may change the number at any time, in its discretion

“Only officers who have completed at least three years of government service may apply
Note:

1. Officers holding analogous post in the parent organisation may be preferred.
2. Individuals who apply for the post may not withdraw their candidature subsequently.
3. Since the post is to be filled up on deputation basis, private candidates are not eligible.
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3.2  For eligibility of applicants from an organisation that has a different structure of pay
than that in the Central Government, the following shall be considered as the equivalent pay
scales/grades (along with experience, if any):

Equivalent pay
) Equivalent pay | scale of substantive
Equivalent grade of and y . i
Pay level of : - . | scale of substantive| posts in the Life
. experience in substantive . .
posts in UIDAI post in PSUs posts in  Public| Insurance
Sector Banks Corporation of
India
(E-2 Grade) Deputy Rs.53,600-1,02,900/-
Rs.50,000-1,60,000 Manager/Scale-I1
Level-8 (Revised) Rs.48,170-69,810/-
Rs.20,600-46,500 (Revised)
(Pre-Revised) Rs.31,705/-45,950/-
(Pre-Revised)
Level-7 (E-1 Grade) Assistant
Rs. 40,000-1,40,000 | Manager/Scale-I
(Revised) Rs. 36000/-
Rs. 16,400-40,500 (Pre- | 63,840/(Revised)
revised) Rs. 23,700/-
42,020/-(Pre
- revised)
Level-6 (Non executive Grade)
Rs.34,000-71,000
(Revised)
Rs.14,900-27,850
(Pre-revised)
Level-5 (Non executive Grade)
Rs.27,500-60,000
(Revised)
Rs.12,520-23,440
(Pre-revised)

4, Terms and conditions of deputation

4.1  The period of deputation shall be five years. The lending organisation may relieve an
officer for a lesser period, as per its policy/rules/regulations, subject to a minimum of three
years.

4.2 During the period of deputation,—

(a) the recruitment, appointment, salary, allowances, joining time, medical benefits,
travelling allowance, etc. shall be as per the provisions of the Unique
Identification Authority of India (Appointment of Officers and Employees)
Regulations, 2020 and the Unique Identification Authority of India (Salary,
Allowances and other Terms and Conditions of Service of Employees)
Regulations, 2020 {said regulations are available on the website of UIDAI
(www.uidai.gov.in)};
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(b) leave shall be regulated by the Central Civil Services (Leave) Rules, 1972; and

(c) subject to the said regulations and rules, the terms and conditions of deputation
shall be governed by the provisions of the Department of Personnel and Training
(DoPT) Office Memorandum no. 6/8/2009-Estt.(Pay II), dated 17.6.2010 and
other orders/guidelines issued by DoPT in this regard from time to time.

(d) In case the appointment is made from an organization, whose pay structure
and/or DA pattern is dissimilar to UIDAI, only pay will be protected and not the
perquisites, as per para 5.1(ii) (b) of DoPT Office Memorandum no. 6/8/2009-
Estt.(Pay II), dated 17.6.2010, which is reproduced below:

“ If the appointment is made to a post whose pay structure and/ or DA pattern
is dissimilar to that in the parent organisation, pay may be fixed by adding one
increment to the pay in the parent cadre post in the scale of his regular parent
post ( and if he/she was drawing pay at the maximum of the scale, by the
increment last drawn) and equating the pay so raised plus dearness allowance
HQ-12016/1/2020-HR-HQ-Part(1) 1/32819/2024 (and additional or ad-hoc
dearness allowance, interim relief etc.. if any) with emoluments comprising of
pay plus DA. ADA, Interim relief etc., if any, admissible, in the borrowing
organisation and the pay may be fixed at the stage in the pay scale of the ex-
cadre post at which total emoluments admissible in the ex-cadre post as above
equal the emoluments drawn in the cadre.”

5; Facilities available to officers of UIDAI

5.1 For medical benefits, officers may choose to avail of either the Medical
Reimbursement Scheme of UIDAI or medical benefits as applicable from their parent
organisation or the Central Government Health Scheme.

6. Application procedure

6.1 Eligible and interested individuals may apply through proper channel in the form set
out in Annex L

6.2  Addressee organisations are requested to forward the applications of such
eligible and interested individuals in respect of whom they are the parent organisation,
and whose services may be spared by the cadres controlling authority in case such an
applicant is selected. Applications of individuals whose services cannot be spared by the
cadre controlling authority may not be forwarded.

6.2.1 In this connection, it is clarified that, for the purposes of this circular,—
(a) in respect of members of the Indian Administrative Service, Indian Police
Service and Indian Forest Service, including in respect of members serving in
their allotted State cadre, the reference to cadre controlling authority means,
respectively, the Department of Personnel and Training, the Ministry of Home
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Affairs and the Ministry of Environment and Forest in the Government of India;
(b) in case no authority is specified as the cadre controlling authority in respect of

the parent organisation, such authority as is competent to approve the relieving

of the officer on deputation shall be construed as the cadre controlling authority.

6.3  Only applications received through proper channel, along with the following
documents, may be considered:
(a) Application in the form set out in Annex I; and
(b) Certificate from the forwarding officer in the form set out in Annex II, along
with-—
(i) cadre clearance from the cadre controlling authority; and
(ii) copies of ACRs/APARs for the last five years, duly attested on each page
by an officer not below the rank of Under Secretary to the Government of
India or an officer of equivalent rank in the parent organisation.

6.4  Applications complete in all respects, in the form set out in Annex I, along with the
documents specified in paragraph 6.3, may be forwarded to Director (HR), Unique
Identification Authority of India (UIDATI), Regional Office, 7th Floor, MTNL Telephone
Exchange, GD Somani Marg, Cuffe Parade, Colaba, Mumbai - 400 005. The last date for
receipt of applications complete in all respects is 13.6.2024. Applications that are received
after the last date or are incomplete may not be considered.

7. The Authority reserves the right to withdraw this circular at any time, without
assigning any reason. Signed by

Piyush Chand Gupta

Date: JudteHahd v

Director
Tel.: 011-23478554
Email: dir.hr-hg@uidai.net.in

To:

1. Director (CS Division), Department of Personnel and Training, Lok Nayak
Bhawan, New Delhi, with the request to post this circular on the Department’s
website.

2. Secretary to the Government of India in charge of a Ministry/Department (all, as
per list), with the request to give wide publicity to this circular in their attached and
subordinate offices and the autonomous and statutory organisations and public
sector undertakings under their administrative purview.

3. Chairperson and Chief Executive Officer, Railway Board, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview.

4. Chief Secretary to State Government (all, as per list), with the request to give wide

B
Generated from eOffice by JsRioNeKWIARr]AMKID JUKIPBRNASS | BESNITANITY, |JuSréEa dnte fa dia ra@nds e ¢dfa0s: oh @6/06/2024 10:57 am



FileFiNo NDAW-Estt/2502@02-4 I awC | prit edeSaati ofe T abegraidng eAf A iCe mipotguuller. Ko7 6173457 )
4298858(Dy R4S Jammu

HQ-12016/1/2022-HR-HQ 173314572024

publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview.

5. Chief Secretary, Government of NCT of Delhi / Government of Puducherry /
Government of Jammu and Kashmir / Andaman and Nicobar Islands
Administration, with the request to give wide publicity to this circular in their
attached and subordinate offices and the autonomous and statutory organisations
and public sector undertakings under their administrative purview.

6. Administrator, Dadra and Nagar Haveli and Daman and Diu
Administration/Lakshadweep Administration, with the request to give wide
publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview.

7. Advisor to Administrator, Chandigarh Administration, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview

8. Advisor to Lieutenant Governor, Ladakh Administration, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview

9. Director General, National Informatics Centre/Centre for Development of
Advanced Computing, with the request to give wide publicity to this circular in
their respective organisations

10. Director, Bhabha Atomic Research Centre, with the request to give wide publicity
to this circular in the organisation

11. Chairman and Managing Director, Bharat Electronics Limited /Bharat Sanchar
Nigam Limited /Mahanagar Telephone Nigam Limited / Bharat Broadband
Network Limited /RailTel Corporation of India Limited /Powergrid Corporation of
India / Electronics Corporation of India Limited, with the request to give wide
publicity to this circular in their respective organisations

12. Secretary, Telecom Regulatory Authority of India, with the request to give wide
publicity to this circular in the organisation

13. Chairman, National Highways Authority of India/ Food Corporation of India, with
the request to give wide publicity to this circular in their respective organisations.

14. Managing Director, Centre for Railway Information Systems, with the request to
give wide publicity to this circular in the organisation.

15. Chief Executive Officer, Centre for Development of Telematics, with the request to
give wide publicity to this circular in the organisation.

16. The Indian Banks’ Association (IBA), with the request to give wide publicity to the
vacancy in all Public Sector Banks.

17. Deputy Managing Director and Chief Development Officer, State Bank of India,
with the request to give wide publicity to this circular in the bank and its employees
posted outside the bank.
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18. Chief General Manager in charge of HR Department, Punjab National Bank
/Canara Bank / Bank of Baroda / Union Bank of India / Bank of India/ Indian Bank,
with the request to give wide publicity to this circular in their respective banks and
its employees posted outside the bank.

19. Executive Director (Personnel), Life Insurance Corporation of India, with the
request to give wide publicity to this circular in the corporation and its employees
posted outside the Corporation

20. Director, Indian Institute of Technology /National Institute of Technology / Indian
Institute of Science Education and Research /Indian Institute of Information
Technology/Indian Institute of Management (all, as per list),with the request to give
wide publicity to this circular in their respective institutions.

21. Vice Chancellor of a Central University (all, as per list), with the request to give
wide publicity to this circular in the university.

22. Vice Chancellor, Rashtriya Raksha University / National Forensic Science
University, with the request to give wide publicity to this circular in their respective
universities.

23. Director, Indian Institute of Science, Bengaluru /International Institute of
Information Technology Bangalore /Indraprastha Institute of Information
Technology Delhi / International Institute of Information Technology Hyderabad /
Dr. Shyama Prasad Mukherjee International Institute of Informational Technology,
Naya Raipur, with the request to give wide publicity to this circular in their
respective institutions.

24, Website of UIDAL

25, National Career Service Portal.

26. Deputy Director General, Regional Office, Mumbai for publicising the vacancy in
local news paper.

27. Media Division, UIDAI Head Office for publicising the vacancy in at least two
national dailies, Employment News and the social media handles of UIDAI
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Annex 1
Application Form
To:
Director (HR),

Unique Identification Authority of India (UIDAI),
Regional Office, Mumbai,

7th Floor, MTNL Telephone Exchange,

GD Somani Marg, Cuffe Parade,

Colaba, Mumbai - 400 005

Subject:  Application for appointment to the post referred to in UIDAI circular no.

/ ,dated____ April 2024.
Sir/Madam,
I hereby apply for the post(s) in UIDAI, for which applications have been
invited by UIDALI vide its circular no. / , dated April 2024, and furnish details
as under:

1. Post and location applied for (in order of preference):

S. no. Post Location
I, Assistant Section Officer Unique Identification Authority of India
(UIDAI), Regional Office, Mumbai
2. Assistant Account Officer Unique Identification Authority of India
(UIDAI), Regional Office, Mumbai

2. Basic details:

2.1 | Name of applicant:
(in BLOCK letters)

2.2 | Gender: Male| Female Third Recent passport
gender size photograph
Tickas applicable: (to be pasted)

2.3 | Date of birth:

D DI M|IM[| Y] Y| Y] Y

2.4 | Date of superannuation:

D D M M Y Y Y Y

2.5 | Contact details: (a) Correspondence
address:

(b) Mobile number:
(ii) Email:
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(in BLOCK
letters)

2.6

Education qualification (graduation/diploma level and above):

Qualification
(degree,
diploma,
certificate
etc.)

Name of university,
institution or other
qualification-awarding
body

Percentage of
marks /Grade
Point Average

Discipline / branch /
specialisation

1733145 /2024

2.7 | If applicant is
a member of
an organised
service, full
name of the
service:

2.8 | Details of employment:

(in reverse chronological order, for preceding 10 years; enclose a separate self-
authenticated sheet, if required)

—_— ol

Period
(month and year)
From To

Scale of
pay

Position
held

Brief description of

Organisation .
nature of duties

2.9 | Present post
held on:
Tick as
applicable:
210 | If present
post is held
on  regular
basis, name
of the post,
details of the
same:

Regular basis Deputation basis

(a) Level/scale of pay:

(b) Date of
appointment:
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2.11 | If present (a) Date of
employment | appointment:
is on (b) Approved period of
deputation deputation:
basis, details | (c) Parent
of the same: | Organisation :

2.12 | Training/
courses
attended:

2.13 | Details of
awards,
honours,
appreciation
etc.:

2.14 | Details of (a) Name:
application (b) Full
forwarding designation:
authority: I Full office

address:

| (d) Office - o
telephone
number:

3. Details regarding eligibility for post(s)applied for (see part 1 of this form):

i. For post(s) listed at serial number(s) 1.1(i): Assistant Section Officer

Details regarding meeting of the eligibility

Eligibility criteria )
8 y criteria

Essential:

i) Officers from the Central Government
holding analogous posts on regular basis
in the parent cadre/department,

or
With three years of regular service in the
Pay Matrix Level-5 of the 7" Central Pay
Commission (329,200 - 92,300)

or
With five years of regular service in the
Pay Matrix Level-4 of the 7" Central
Pay Commission (X 25,500 - X 81,100)
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or
With seven years of regular service in the
Pay Matrix Level-3 of the 7" Central Pay
Commission (X 21,700 - X 69,100)

or
Officers from State/ uT
Government/Public Sector Undertaking
(PSU) or Autonomous Organisation,
holding regular post in corresponding
grades with requisite experience.
Desirable:
(i) Experience of  work in
Administration/Legal/Establishment/
HumanResource/FFinance/Accounts/
Budgeting/Vigilance/Procurement/
Planning and Policy/Project
implementation and  monitoring/E-
Governance etc.

(ii) Basic skills for working in a
computerized office environment.
Additional information, if any, in
support of the applicant’s suitability for
the post:
(attach separate sheet, if required)

ii. For post(s) listed at serial number(s) 1.1(ii): Assistant Account Officer

Details regarding meeting of the eligibility

Eligibility criteria (s
criteria

-
Essential:

i) Officers from the Central Government

holding analogous posts on regular basis

in the parent cadre/department,

or
with three years of regular service in the
Pay Matrix Level 7 of the 7" Central
Pay Commission (X 44,900 - X
1,42,400)
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or
With five years of regular service in the
Pay Matrix Level-6 of the 7" Central
Pay Commission (X 35400 - X
1,12,400).

or
Officer from State/UT Government or
Public Sector Undertaking (PSU) or
Autonomous  Organisation, holding
regular post in corresponding grades
with requisite experience.
ii) Professional qualifications of
Charted Accountant/Cost
Accountant/MBA (Finance),

or
Having passed SAS/equivalent
examination of organized Accounts
Cadre of Central/State Government, or
Having successfully completed Cash &
Accounts Training organised by ISTM;
or
Having at least five years experience in
handling accounts related work.
Desirable:
(iii) Basic skills for working in a
computerized office environment.
Additional information, if any, in
support of the applicant’s suitability for
the post:
(attach separate sheet, if required)

Date:

. Place:

Signature of applicant

Certified that the service particulars given by the applicant above have been verified from
his/her service records and found to be correct.

Signature with stamp of office of the forwarding authority
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Annex II
Certificate from forwarding authority
(on the letter head of the organisation)
No. B Date:
1.  Dr/Mr/Ms , if selected for appointment on deputation in
the Unique Authority of India, will be relieved for aperiodof __ 'years.

2. The information furnished by the said officer has been checked against his/her service
records and is correct.

3. Integrity of the officer is certified.
4.  No vigilance case is either pending or being contemplated against the officer.

5.  Itis certified that no penalty has been imposed on the officer during the last10 years.
Or
The details of penalties imposed on the officer during the last 10 years are given in the
duly signed and stamped enclosedstatement.”
6.  Photocopies of ACRs/APARs for the last five years are enclosed herewith, duly attested
on each page by an officer not below the rank of Under Secretary to the Government of

India or an officer of equivalent rank.

Encls.: as above

Signature
Name:
Designation:
Telephone:
Email:

[Stamp of office]

Date:

Place:

! Period for which the officer shall be relieved should not be less than three years. In respect of
officers borne on any cadre of services or posts of the Central Government or a State
Government, this confirmation regarding the relieving of the applicant officer in the event
he/she of she is selected should be made only with the requisite approval or no objection or
“cadre clearance” from the relevant cadre controlling authority. In case no authority is specified
as such in respect of the parent organisation, such authority as is competent to approve the
relieving of the officer on deputation is to be considered as the cadre controlling authority for
the purposes of this circular.

?Please strike out whichever is not applicable.
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Unique Identification Authority of India
Head Office, New Delhi — 110 001
RECRUITMENT NOTICE

No. 9/2024 Dated 15 April, 2024

The Unique Identification Authority of India invites applications on deputation (on foreign
service terms) for 02 post of Assistant Section Officers and 01 post of Assistant Account
Officer at Unique Identification Authority of India (UIDAI), Regional Office, Mumbai in Pay
Matrix Level-6 (335,400 -X1,12,400) and Level-8 (X 47,600 — 1,51,100) respectively of the
7" Central Pay Commission. Eligibility criteria are as follows:

(i) Assistant Section Officer :

Essential: Officers, below 56 years of age, from the Central Government, holding
analogous posts on regular basis in the parent cadre/department or with three years of
regular service in the Pay Matrix Level 5 or with five years of regular service in the
Pay Matrix Level-4 or with seven years of regular service in the Pay Matrix Level-3,
or from a State/UT Government, or a PSU, or an Autonomous Organisation holding
regular post in corresponding grade with requisite experience.

Desirable:
(i) Experience of work in Administration/Legal/Establishment/Human Resource
/Finance/Accounts/Budgeting/Vigilance/Procurement/Planning  and  Policy/Project
implementation and monitoring/E-Governance etc.

(ii) Assistant Account Officer :

Essential: Officers, below 56 years of age, from the Central Government, holding
analogous posts on regular basis in the parent cadre/department or with three years of
regular service in Pay Matrix Level 7 or with five years of regular service in Pay
Matrix Level 6, or from a State/UT Government, or a PSU, or an Autonomous
Organisation holding regular post in corresponding grade with requisite experience.

ii. Charted Accountant/Cost Accountan/MBA (Finance), or having passed
SAS/equivalent examination of organized Accounts Cadre of Central/State
Government, or Having successfully completed Cash & Accounts Training organised
by ISTM; or Having at least five years experience in handling accounts related work.

Desirable: Basic skills for working in a computerized office environment

2. Further details, including the terms and conditions of deputation and application
procedure, are available on the Authority’s website at
https://uidai.gov.in/images/VC 9 2024 pdf.

3. Interested individuals who are eligible may apply through proper channel as per said
the application procedure, to Director (HR), Unique Identification Authority of India
(UIDAI), Regional Office, 7th Floor, MTNL Telephone Exchange, GD Somani Marg,
Cuffe Parade, Colaba, Mumbai - 400 005. Last date for receipt of applications complete in
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all respects is 13.6.2024.

Director (HR)
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qRatg ARl vgar migexor (gamddiens)
wgH Safed, T35 Rat-110 001

ol ga
T :9/2024 fHTF 15.4.2024

Rl fAfde ugars wfdexe s &fla srfer, a8 4 7d Sal Ia AN & I
ey ofaet -6 F WER® T AfdeRt (2 ug ) 3R Ia7 Aaw daer -8 H wEuD
ol AR (1 Ug) & ual @ ufafigle (arr dar adf) w9 g e A
&l 81 UHEdT AFeS 39 UBR &
i. HERI® ST JAfFBRI
3aLGD: g AIPR & 56 I F BT 1Y b AfMHR, S Hel e/ A Fafa
YR TR {5 ue grvl fhy & a1 aa9 dftaws daer 5 7 9 wer ar 3o dfgaw
olad 4 ¥ Yia w1et a1 9 dfea oael 3 F Wi Wit &l Fraf dar dar i & ar
I IRPR/ HIIGT 87/ eGP &85 & Iuhd/ T §I6d & AfTSRT S
Ufdia e 3Fa & wnged St F Frafie ug g {6 &)
;AT /BIH /XA g Gy, A< /el duie/adddl/ @lie/

e 3k it o et 3Rk ARl $-raa R § e e @i
AqFHa|

i, HERI® ol AR

HARISD: e TRBR P 56 a9 § B AR S AfGBR, Sl et b/ w5 FrafFa
3MYR R H5 U< grRvl fy & a1 39 #fcass slaer 7 F &9 w1 a1 977 Afcaw
daet 6 H dig drat $ FYafg dar Ja1 H B 1 5T WHR/ AT &/
AT &5 & SUHH/ I WIeH & AfTBR Al fEd S 39a & TG
foft 7 Frafia ug gror 6y &l
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i) TR RIBR / AT EIPR / FIAI VA PR () it <
JEHIRE IEANY; T HE /I TSR F Gfod oar Fa $r refieer omar dar/
TG ae Iccllol 6 8 a1 IETHEH GRT AT A Td okl B wfdamr
HhAdIgde QX1 31 81; a1 oiRam aet SRf - &1 =gAaH ig 3y &l 3FgWd &l
qeHI: HReNled PRIy dId1ER § B S & Ay giar sled |
2. wfafgfe sk smde ufhar & figw ik odl &1 favga fexor mfgewur &t deamge
https://uidai.gov.in/images/VC_9_2024.pdf W IUcted &l
3. 3Tp® ik O U &, d I 3T Wihar & JFWR Sfd drend § fiead (TaeiR),
Rl fAfdre egr widaw, 80y sfey, 7 4 A4fQe, wdvua Seltwla varada, it
|IEE A, Bh W, Blefidl, H8§ - 400 005 @I A WS Wb &l Gl YpR | guf
3Tae U 8 &t i fafe 13.6.2024 &1

R (g Ga1EH)
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F. No.12013/21/ Deputation / RO Lucknow /20-UIDAI // S
Unique Identification Authority of India (UIDAI)
(Human Resource Division)

UIDAI Head Office

4" Floor, Bangla Sahib Road

Gole Market, New Delhi — 110 001
Dated: 16™ April, 2024

Circular

Subject: Inviting applications on deputation (on Foreign Service terms) in the Unique
Identification Authority of India (UIDAI), Regional Office, Lucknow.

The Unique Identification Authority of India (UIDAI) is established under the
Aadhaar (Targeted Delivery of Financial and Other Subsidies, Benefits and Services) Act,
2016 for developing the policy, procedure and systems for issuing Aadhaar numbers to
individuals and perform authentication thereof under the Act.

2, UIDAI hereby invites applications from eligible officers for filling up post of
Assistant Section Officers at the Unique Identification Authority of India (UIDAI), Regional
Office, Lucknow, on deputation basis, on Foreign Service terms.

3. Eligibility

3.1  The details and eligibility criteria for the said post are as follows:

Post Phsmber of Eligibility criteria
vacancy
Assistant 01 (One) 1.Essential:
Section 1.1(i) Officers from the Central Government holding
Officer analogous posts on regular basis in the parent
cadre/department, or with three years of regular
{Pay Matrix service in the Pay Matrix Level-5(329,200 -
Level-6 of the 392,300) or with five years of regular service in
7% Central the Pay Matrix Level-4(%25,500 - X81,100) or
Pay with seven years of regular service in the Pay
Commission Matrix Level-3(321,700 - %69,100) of the 7°
(35,400 - Central Pay Commission.
31,12,400)} or
(ii) Officers from State Government/UT Government/
Public Sector Undertaking/Autonomous
Organisation  holding regular  post in
corresponding grades with requisite experience.
1.2 Age below 56 years, as on the closing date for the
application
19
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-

2. Desirable:

(i)Experience of work in
Administration/Legal/Establishment/Human  Resource/
Finance/Accounts/Budgeting/Vigilance/  Procurement/
Planning and Policy/ Project implementation and
monitoring/E-Governance etc.

(ii)Basic skills of working in a computerized office

environment.

" UIDAI may change the number at any time, in its
discretion

“Only officers who have completed at least three years of

government service may apply

Note:

1. Officers holding analogous post in the parent
organisation may be preferred.

2. Individuals who apply for the post may not withdraw
their candidature subsequently.

3. Since the post is to be filled up on deputation basis,
private candidates are not eligible.

3.2 For eligibility of applicants from an organisation that has a different structure of pay
than that in the Central Government, the following shall be considered as the equivalent pay
scales/grades (along with experience, if any):

Equivalent grade of and experience in
substantive post in PSUs

Level-6 (Non executive Grade)
Rs.34,000-71,000 (Revised)
Rs.14,900-27,850
(Pre-revised)

Pay level of posts in UIDAI

Level-5 (Non executive Grade)
Rs.27,500-60,000 (Revised)
Rs.12,520-23,440
(Pre-revised)

4. Terms and conditions of deputation

4.1  The period of deputation shall be five years. The lending organisation may relieve an
officer for a lesser period, as per its policy/rules/regulations, subject to a minimum of three

years.

4.2 During the period of deputation,—
(a) the recruitment, appointment, salary, allowances, joining time, medical benefits,
travelling allowance, etc. shall be as per the provisions of the Unique
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Identification Authority of India (Appointment of Officers and Employees)
Regulations, 2020 and the Unique Identification Authority of India (Salary,
Allowances and other Terms and Conditions of Service of Employees)
Regulations, 2020 {said regulations are available on the website of UIDAI
(www.uidai.gov.in)};

(b) leave shall be regulated by the Central Civil Services (Leave) Rules, 1972; and

(c) subject to the said regulations and rules, the terms and conditions of deputation
shall be governed by the provisions of the Department of Personnel and Training
(DoPT) Office Memorandum no. 6/8/2009-Estt.(Pay II), dated 17.6.2010and
other orders/guidelines issued by DoPT in this regard from time to time.

(d) In case the appointment is made from an organization, whose pay structure
and/or DA pattern is dissimilar to UIDAI, only pay will be protected and not the
perquisites, as per para 5.1(ii) (b) of DoPT Office Memorandum no. 6/8/2009-
Estt.(Pay II), dated 17.6.2010, which is reproduced below:

“ If the appointment is made to a post whose pay structure and/ or DA pattern
is dissimilar to that in the parent organisation, pay may be fixed by adding one
increment to the pay in the parent cadre post in the scale of his regular parent
post ( and if he/she was drawing pay at the maximum of the scale, by the
increment last drawn) and equating the pay so raised plus dearness allowance
HQ-12016/1/2020-HR-HQ-Part(1) 1/32819/2024 (and additional or ad-hoc
dearness allowance, interim relief etc.. if any) with emoluments comprising of
pay plus DA. ADA, Interim relief etc., if any, admissible, in the borrowing
organisation and the pay may be fixed at the stage in the pay scale of the ex-
cadre post at which total emoluments admissible in the ex-cadre post as above
equal the emoluments drawn in the cadre.”

5. Facilities available to officers of UIDAI

5.1 For medical benefits, officers may choose to avail of either the Medical
Reimbursement Scheme of UIDAI or medical benefits as applicable from their parent
organisation or the Central Government Health Scheme.

6. Application procedure

6.1  Eligible and interested individuals may apply through proper channel in the form set

out in Annex I.

6.2  Addressee organisations are requested to forward the applications of such
eligible and interested individuals in respect of whom they are the parent organisation,
and whose services may be spared by the cadres controlling authority in case such an
applicant is selected. Applications of individuals whose services cannot be spared by the

cadre controlling authority may not be forwarded.

6.2.1 In this connection, it is clarified that, for the purposes of this circular,—
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(@) in respect of members of the Indian Administrative Service, Indian Police
Service and Indian Forest Service, including in respect of members serving in
their allotted State cadre, the reference to cadre controlling authority means,
respectively, the Department of Personnel and Training, the Ministry of Home
Affairs and the Ministry of Environment and Forest in the Government of India;

(b) in case no authority is specified as the cadre controlling authority in respect of
the parent organisation, such authority as is competent to approve the relieving
of the officer on deputation shall be construed as the cadre controlling authority.

6.3  Only applications received through proper channel, along with the following
documents, may be considered:
(a) Application in the form set out in Annex I; and
(b) Certificate from the forwarding officer in the form set out in Annex II, along
with—
(i) cadre clearance from the cadre controlling authority; and
(ii) copies of ACRs/APARs for the last five years, duly attested on each page
by an officer not below the rank of Under Secretary to the Government of
India or an officer of equivalent rank in the parent organisation.

6.4  Applications complete in all respects, in the form set out in Annex I, along with the
documents specified in paragraph 6.3, may be forwarded to Director (HR), Unique
Identification Authority of India (UIDAI), Regional Office, 3rd floor, Uttar Pradesh
Samaj Kalyan Nirman Building, TC-46/V, Vibhuti Khand, Gomti Nagar, Lucknow -
226 010. The last date for receipt of applications complete in all respects is 14.6.2024.
Applications that are received after the last date or are incomplete may not be considered.

7. The Authority reserves the right to withdraw this circular at any time, without
assigning any reason. Signed by
Piyush Chand Gupta
- 16-04-2024 14:51:4
Bl R A LR
Director

Tel.: 011-23478554
Email: dir.hr-hq@uidai.net.in

To:

1. Director (CS Division), Department of Personnel and Training, Lok Nayak
Bhawan, New Delhi, with the request to post this circular on the Department’s
website.

2. Secretary to the Government of India in charge of a Ministry/Department (all, as
per list), with the request to give wide publicity to this circular in their attached and
subordinate offices and the autonomous and statutory organisations and public
sector undertakings under their administrative purview.

3. Chairperson and Chief Executive Officer, Railway Board, with the request to give
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wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview.

4. Chief Secretary to State Government (all, as per list), with the request to give wide
publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview.

5. Chief Secretary, Government of NCT of Delhi / Government of Puducherry /
Government of Jammu and Kashmir / Andaman and Nicobar Islands
Administration, with the request to give wide publicity to this circular in their
attached and subordinate offices and the autonomous and statutory organisations
and public sector undertakings under their administrative purview.

6. Administrator, Dadra and Nagar Haveli and Daman and Diu
Administration/Lakshadweep Administration, with the request to give wide
publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview.

7. Advisor to Administrator, Chandigarh Administration, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview ‘

8. Advisor to Lieutenant Governor, Ladakh Administration, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview

9. Director General, National Informatics Centre/Centre for Development of
Advanced Computing, with the request to give wide publicity to this circular in
their respective organisations

10. Director, Bhabha Atomic Research Centre, with the request to give wide publicity
to this circular in the organisation

11. Chairman and Managing Director, Bharat Electronics Limited /Bharat Sanchar
Nigam Limited /Mahanagar Telephone Nigam Limited / Bharat Broadband
Network Limited /RailTel Corporation of India Limited /Powergrid Corporation of
India / Electronics Corporation of India Limited, with the request to give wide
publicity to this circular in their respective organisations

12. Secretary, Telecom Regulatory Authority of India, with the request to give wide

publicity to this circular in the organisation
13. Chairman, National Highways Authority of India/ Food Corporation of India, with

the request to give wide publicity to this circular in their respective organisations.
14. Managing Director, Centre for Railway Information Systems, with the request to

give wide publicity to this circular in the organisation.
15. Chief Executive Officer, Centre for Development of Telematics, with the request to

give wide publicity to this circular in the organisation.
16. The Indian Banks’ Association (IBA), with the request to give wide publicity to the
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vacancy in all Public Sector Banks.

17. Deputy Managing Director and Chief Development Officer, State Bank of India,
with the request to give wide publicity to this circular in the bank and its employees
posted outside the bank.

18. Chief General Manager in charge of HR Department, Punjab National Bank
/Canara Bank / Bank of Baroda / Union Bank of India / Bank of India/ Indian Bank,
with the request to give wide publicity to this circular in their respective banks and
its employees posted outside the bank.

19. Executive Director (Personnel), Life Insurance Corporation of India, with the
request to give wide publicity to this circular in the corporation and its employees
posted outside the Corporation

20. Director, Indian Institute of Technology /National Institute of Technology / Indian
Institute of Science Education and Research /Indian Institute of Information
Technology/Indian Institute of Management (all, as per list),with the request to give
wide publicity to this circular in their respective institutions.

21. Vice Chancellor of a Central University (all, as per list), with the request to give
wide publicity to this circular in the university.

22. Vice Chancellor, Rashtriya Raksha University / National Forensic Science
University, with the request to give wide publicity to this circular in their respective
universities.

23. Director, Indian Institute of Science, Bengaluru /International Institute of
Information Technology Bangalore /Indraprastha Institute of Information
Technology Delhi / International Institute of Information Technology Hyderabad /
Dr. Shyama Prasad Mukherjee International Institute of Informational Technology,
Naya Raipur, with the request to give wide publicity to this circular in their
respective institutions.

24. Website of UIDAL

25. National Career Service Portal.

26. Deputy Director General, Regional Office, Lucknow for publicising the vacancy in
local news paper.

27. Media Division, UIDAI Head Office for publicising the vacancy in at least two
national dailies, Employment News and the social media handles of UIDALI.
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Annex I
Application Form
To:
Director (HR),
Unique Identification Authority of India (UIDAI),
Regional Office,
3rd floor, Uttar Pradesh Samaj Kalyan Nirman Building,
TC-46/V, Vibhuti Khand, Gomti Nagar,
Lucknow — 226 010

Subject:  Application for appointment to the post referred to in UIDAI circular no.
/ , dated____ April 2024.

Sir/Madam,
I hereby apply for the post(s) in UIDAI, for which applications have been

invited by UIDALI vide its circular no. / , dated April 2024, and furnish details

as under:

1. Post and location applied for (in order of preference):

S. no. Post Location
1 Assistant Section Officer Unique Identification Authority of India
(UIDAI), Regional Office, Lucknow

2. Basic details:

2.1 | Name of applicant:

(in BLOCK letters)
2.2 | Gender: Male| Female Third Recent passport
gender size photograph
Tick as applicable: (to be pasted)

2.3 | Date of birth:

D D M M Y X i 4 b 4

2.4 | Date of superannuation:

D D M M| Y b 4 Y Y

2.5 | Contact details: (a) Correspondence
address:

(b) Mobile number:
(ii) Email:
(in BLOCK
letters)
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2.6

Education qualification (graduation/diploma level and above):

Qualification ; ;
ame of university,
N f t
(degree, N Percentage of s
: institution or other Discipline / branch /
diploma, Year . . marks /Grade o
e qualification-awarding | _ . specialisation
certificate Point Average
) body

2.7 | If applicant is
a member of
an organised
service, full
name of the
service:
2.8 | Details of employment:
(in reverse chronological order, for preceding 10 years; enclose a separate self-
authenticated sheet, if required)
. Position seriod Scale of | Brief description of
Organisation (month and year) _
held pay nature of duties
From To
<3 :;ege:rll:posl Regular basis Deputation basis
Tick as
applicable:
210 | If present | (a) Level/scale of pay:
post is held
on  regular
basis, name| (b) Date of
of the post,| appointment:
details of the
same:
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2.11 | If present (a) Date of
employment | appointment:

is on (b) Approved period of
deputation deputation:

basis, details | (c) Parent

of the same: | Organisation :

2.12 | Training/
courses
attended:

2.13 | Details of
awards,
honours,
appreciation
etc.:

2.14 | Details of (a) Name:
application ") Fyll
forwarding | designation:
authority: I Full office
address:

(d) Office
telephone
number: B

3. Details regarding eligibility for post(s)applied for (see part 1 of this form):

i. For post(s) listed at serial number(s) 1.1: Assistant Section Officer

Eligibility criteria Details regarding m.eeti'ng of the eligibility
criteria

Essential:
i) Officers from the Central Government

holding analogous posts on regular basis
in the parent cadre/department,

or
With three years of regular service in the
Pay Matrix Level-5 of the 7" Central Pay
Commission (329,200 - ¥92,300)

or
With five years of regular service in the
Pay Matrix Level-4 of the 7" Central
Pay Commission (X 25,500 - X 81,100)
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or
With seven years of regular service in the
Pay Matrix Level-3 of the 7 Central Pay
Commission (% 21,700 - X 69,100)

or
Officers from State/ UT
Government/Public Sector Undertaking
(PSU) or Autonomous Organisation,
holding regular post in corresponding
grades with requisite experience.
Desirable:
(i) Experience of work in
Administration/Legal/Establishment/
HumanResource/Finance/Accounts/
Budgeting/Vigilance/Procurement/
Planning and Policy/Project
implementation and  monitoring/E-
Governance etc.

(ii) Basic skills for working in a
computerized office environment.

Additional information, if any, in

support of the applicant’s suitability for

the post:

(attach separate sheet, if required)

Date:
Place:
Signature of applicant

Certified that the service particulars given by the applicant above have been verified from
his/her service records and found to be correct.

Signature with stamp of office of the forwarding authority

Annex II

Certificate from forwarding authority
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(on the letter head of the organisation)
No. Date:

1. Dr/Mr/Ms , if selected for appointment on deputation in
the Unique Authority of India, will be relieved for a period of 'years.

2. The information furnished by the said officer has been checked against his/her service
records and is correct.

3.  Integrity of the officer is certified.
4. No vigilance case is either pending or being contemplated against the officer.

5. Itis certified that no penalty has been imposed on the officer during the last10 years.
Or
The details of penalties imposed on the officer during the last 10 years are given in the

duly signed and stamped enclosedstatement.’
6.  Photocopies of ACRs/APARs for the last five years are enclosed herewith, duly attested
on each page by an officer not below the rank of Under Secretary to the Government of

India or an officer of equivalent rank.

Encls.: as above
Signature
Name:
Designation:
Telephone:
Email:

[Stamp of office]

Date:

Place:

' Period for which the officer shall be relieved should not be less than three years. In respect of
officers borne on any cadre of services or posts of the Central Government or a State
Government, this confirmation regarding the relieving of the applicant officer in the event
he/she of she is selected should be made only with the requisite approval or no objection or
“cadre clearance” from the relevant cadre controlling authority. In case no authority is specified
as such in respect of the parent organisation, such authority as is competent to approve the
relieving of the officer on deputation is to be considered as the cadre controlling authority for

the purposes of this circular.
?Please strike out whichever is not applicable.
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Unique Identification Authority of India
Head Office, New Delhi — 110 001
RECRUITMENT NOTICE

No. 10/2024 Dated 16" April, 2024

The Unique Identification Authority of India invites applications on deputation (on foreign
service terms) for 01 post of Assistant Section Officers at Unique Identification Authority of
India (UIDAI), Regional Office, Lucknow in Pay Matrix Level-6 (335,400 -X1,12,400) of the
7" Central Pay Commission. Eligibility criteria are as follows:

(i) Assistant Section Officer :

Essential: Officers, below 56 years of age, from the Central Government, holding
analogous posts on regular basis in the parent cadre/department or with three years of
regular service in the Pay Matrix Level 5 or with five years of regular service in the
Pay Matrix Level-4 or with seven years of regular service in the Pay Matrix Level-3,
or from a State/UT Government, or a PSU, or an Autonomous Organisation holding
regular post in corresponding grade with requisite experience.

Desirable:
(i) Experience of work in Administration/Legal/Establishment/Human Resource

/Finance/Accounts/Budgeting/Vigilance/Procurement/Planning and Policy/Project
implementation and monitoring/E-Governance etc.

2. Further details, including the terms and conditions of deputation and application
procedure, are available on the Authority’s website at

https://uidai.gov.in/images/VC_10_ 2024 pdf.

3 Interested individuals who are eligible may apply through proper channel as per said
the application procedure, to Director (HR), Unique Identification Authority of India
(UIDAI), Regional Office, 3rd floor, Uttar Pradesh Samaj Kalyan Nirman Building, TC-
46/V, Vibhuti Khand, Gomti Nagar, Lucknow - 226 010. Last date for receipt of
applications complete in all respects is 14.6.2024.

Director (HR)
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IR RRE veam mitevr (gemddivans)
YN Sfed, T [REt-110 001

Tt AT
T :10/2024 feATe: 16.4.2024

TR AR ggam mfgexor o defly srfed, o # 79 Balg aa T & A
Afodd cidet -6 H HESD JTHM AfESR & 1 18 o FRIFGRA (S& Fa1 o@f) ) =
q SATEST AT HRAT 31 I AGE §¥ TR &:
i. HERIP FTHIT SfEDHRI
HGEH: g THR & 56 I8 6 B MY & AN, A qof bex/ v 5 Frafia
IMYR TR FGT US YRV Y & a1 90+ Afgaw olaer 5 & o9 9/ a1 9= Afgd
oaet 4 H U9 I a1 904 Afead oad 3 H I G df A dar ar &t @ a1
AT WPR/ FH-IT &7/ FEw-d &5 & Ui/ Facd Fod & AfGHRI F
3T R 3 & g Hvft ¥ Frafia o gRur g 8
FB: W /B /AT e G910 /e@1/ aeie/|addl/ e/
aremr eiik Ay, aRaeer st iR ARt/ -1 ok F e & @l
3|
2. wiifgfe 3k amde uftean & e ok ol &1 favga faemer wifgievur &1 dewge
https://uidai.gov.in/images/VC_10_2024.pdf IR Suarey &|
3. 3O5% fh Ol U §, 9 S JTaed U & SR SR A1 | RIS (THeTR),
TRara fAfie ggam mifdexu, &g arfay, d 9Gd, ST ued §9 dedmr fFAaf
e, Efi-46/dt, Ry Ge, Mot TR, TGS - 226 010 P AL o Haet &1 Toft
TR ¥ QU1 ATIET HTH B4 & ifed ffd 14.6.2024 &I

A (A9 T91EH)
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F. no. A-12013/21/Deputation/RO Mumbai/20-UIDAI / 536
Unique Identification Authority of India
(Human Resource Division)

UIDAI Head Office, Bangla Sahib Road
Gole Market, New Delhi — 110001
Dated 22 April, 2024

Circular
Subject: Inviting applications on deputation (on foreign service terms) in the Unique

Identification Authority of India, Regional Office, Mumbai for the post of Deputy
Director

The Unique Identification Authority of India (UIDAI) is established under the
Aadhaar (Targeted Delivery of Financial and Other Subsidies, Benefits and Services) Act,
2016 for developing the policy, procedure and systems for issuing Aadhaar numbers to
individuals and perform authentication thereof under the Act.

2, UIDALI hereby invites applications from eligible officers for filling up one pbst of
Deputy Director at Unique Identification Authority of India (UIDAI), Regional Office,
Mumbai, on deputation basis, on Foreign Service terms.

g Eligibility
3.1  The details and eligibility criteria for the said post are as follows:
Post PRI o8 Eligibility criteria
vacancy
Deputy One* 1. Essential:
Director
1.1 (i) Officers from the Central Government™ holding
{Pay Matrix analogous posts on regular basis in the parent
Level-11 of cadre/department, or with three years of regular
the 7" Central service in the Pay Matrix Level 10 of the 7%
Pay Central Pay Commission (X 56,100 - X
Commission 1,77,500 ), or with five years of regular service in
the Pay Matrix Level-9 of the 7® Central Pay
(X 67,700 -X Commission (X 53,100 — X 1,67,800), or with six
2,08,700)} years of regular service in the Pay Matrix Level-8
of the 7® Central Pay Commission (X 47,600 -
1,51,100)
or

(ii) Officer from a State or Union Territory (UT)
Government, or a Public Sector Undertaking
(PSU), or an Autonomous Organisation, holding
regular post in corresponding grades with
requisite experience
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(ii)

Note:

2. Desirable:

1.2 Age below 56 years, as on the closing date for
application

(i) Experience of working in Administration/Legal/
Establishment /Human Resource/ Finance/ Accounts
/Budgeting/Vigilance/Procurement/Planning and
Policy/Project implementation and monitoring/E-
Governance etc.
Basic skills for working in a computerised office
environment.

1. Officers holding analogous post in the parent
organisation may be preferred.

2. Individuals who apply for the post may not
subsequently withdraw their candidature.

3. Since the post is to be filled up on deputation basis,
private candidates are not eligible.

* UIDAI may change the number at any time, in its discretion.

" Only officers who have completed at least five years of government service may apply.

3.2

For eligibility of applicants from an organisation that has a different structure of pay

than that in the Central Government, the following shall be considered as the equivalent pay
scales/grades (along with experience, if any):

Equivalent grade of | Equivalent pay scale | Equivalent pay scale of
Pay level of ; . " : .
. and experience in of substantive posts | substantive posts in
posts in ; . " . .
UIDAI substantive post in in Public Sector the Life Insurance
PSUs Banks Corporation of India

Level-11 (E-4 Grade) Chief Manager/ Scale- | X 72,115-1,07,820/-

X 70,000-2,00,000/- v

(Revised) X 76,010-89,890/-

X 29,100-54,500/- (Pre- | (Revised)

revised) X50,030 - 59,170/-

(Pre revised)
Level-10 (E-3 Grade) Manager/Scale-III X 53,600-1,02,900/-,
with four years’

X 60,000-1,80,000/- X 63,840-78,230/- experience

(Revised) (Revised)

X 24,900-50,500 (Pre- | X 42,020-51,490/-

revised) (Pre-revised)
Level-8 (E-2 Grade) Deputy X 53,600-1,02,900/-

Mag@gerls_cale-II
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X 50,000-1,60,000/- X 48,170-69,810/-
(Revised) (Revised)

X 20,600-46,500/- (Pre- | X31,705-45,950/-
revised) (Pre-revised)

4, Terms and conditions of deputation

4.1  The period of deputation shall be five years. The lending organisation may relieve an
officer for a lesser period, as per its policy/rules/regulations, subject to a minimum of three
years.

4.2  During the period of deputation,—

(a) the recruitment, appointment, salary, allowances, joining time, medical benefits,
travelling allowance, etc. shall be as per the provisions of the Unique
Identification Authority of India (Appointment of Officers and Employees)
Regulations, 2020 and the Unique Identification Authority of India (Salary,
Allowances and other Terms and Conditions of Service of Employees)
Regulations, 2020 {said regulations are available on the website of UIDAI
(www.uidai.gov.in)};

(b) leave shall be regulated by the Central Civil Services (Leave) Rules, 1972; and

(c) subject to the said regulations and rules, the terms and conditions of deputation
shall be governed by the provisions of the Department of Personnel and Training
(DoPT) Office Memorandum no. 6/8/2009-Estt.(Pay II), dated 17.6.2010 and
other orders/guidelines issued by DoPT in this regard from time to time.

4.3 In case the appointment is made from an organisation whose pay structure and/or
Dearness Allowance pattern is dissimilar to that in UIDAI, only the pay shall be protected and
not the perquisites, as per paragraph 5.1(ii)(b) of DoPT Office Memorandum no. 6/8/2009-

Estt.(Pay II), dated 17.6.2010.

5. Facilities available to officers of UIDAI

5.1  Officer/employee shall be eligible to avail of medical benefits as per Medical
Reimbursement Scheme of UIDAI Alternatively, he/she may opt to avail of medical benefits
that may be admissible under the service conditions of his/her parent organisation, subject to
the condition that there is no financial liability on UIDAI on account of such benefits. In
particular, if the officer/employee is availing of benefits under the Central Government Health
Scheme in the parent organisation, he/she may opt to continue with the same.

6. Application procedure

6.1  Eligible and interested individuals may apply through proper channel, in the form set
out in Annex L.

6.2  Addressee organisations are requested to forward the applications of such
eligible and interested individuals in respect of whom they are the parent organisation,

and whose services may be spared by the cadres controlling authority in case such an
applicant is selected. Applications of individuals whose services cannot be spared by the
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cadre controlling authority may not be forwarded.

6.2.1 In this connection, it is clarified that, for the purposes of this circular,—

(a) in respect of members of the Indian Administrative Service, Indian Police
Service and Indian Forest Service, including in respect of such members serving
in their allotted State cadre, the reference to cadre controlling authority means,
respectively, the Department of Personnel and Training, the Ministry of Home
Affairs and the Ministry of Environment and Forest in the Government of India;
and

(b) in case no authority is specified as the cadre controlling authority in respect of
the parent organisation, such authority as is competent to approve the relieving
of the officer on deputation shall be construed as the cadre controlling authority.

6.3  Only applications received through proper channel, along with the following
documents, may be considered:
(2) Application in the form set out in Annex I; and
(b) Certificate from the forwarding officer in the form set out in Annex II, along
with—
(i) cadre clearance from the cadre controlling authority; and
(ii) copies of ACRs/APARs for the last five years, duly attested on each page
by an officer not below the rank of Under Secretary to the Government of
India or an officer of equivalent rank in the parent organisation.

6.4  Applications complete in all respects, in the form set out in Annex I, along with the
documents specified in paragraph 6.3, may be forwarded to Director (HR), Unique
Identification Authority of India (UIDAI), Regional Office, 7* Floor, MTNL Telephone
Exchange, GD Somani Marg, Cuffe Parade, Colaba, Mumbai — 400 005. The last date
for receipt of applications complete in all respects is 21.6.2024. Applications that are received
after the last date or are incomplete may not be considered.

7, The Authority reserves the right to withdraw this circular at any time, without
assigning any reason.

Signed by

Piyush Chand Gupta

Date: 22-04-2024 17:55:35

(Piyush Chand Gupta)
Director

Tel.: 011-23478554

Email: dir.hr-hg@uidai.net.in

To:
1. Director (CS Division), Department of Personnel and Training, Lok Nayak
Bhawan, New Delhi, with the request to post this circular on the Department’s
website 35
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2. Secretary to the Government of India in charge of a Ministry/Department (all, as

per list), with the request to give wide publicity to this circular in their attached and
- subordinate offices and the ‘autonomous and statutory organisations and public

sector undertakings under their administrative purview

3. Chairperson and Chief Executive Officer, Railway Board, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview

4. Chief Secretary to State Government (all, as per list), with the request to give wide
publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview

5. Chief Secretary, Government of NCT of Delhi / Government of Puducherry /
Government of Jammu and Kashmir / Andaman and Nicobar Islands
Administration, with the request to give wide publicity to this circular in their
attached and subordinate offices and the autonomous and statutory organisations
and public sector undertakings under their administrative purview

6. Administrator, Dadra and Nagar Haveli and Daman and Diu Administration /
Lakshadweep Administration, with the request to give wide publicity to this
circular in their attached and subordinate offices and the autonomous and statutory
organisations and public sector undertakings under their administrative purview

7. Advisor to Administrator, Chandigarh Administration, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview

8. Advisor to Lieutenant Governor, Ladakh Administration, with the request to give
wide publicity to this circular in their attached and subordinate offices and the
autonomous and statutory organisations and public sector undertakings under their
administrative purview

9. Director General, National Informatics Centre / Centre for Development of
Advanced Computing, with the request to give wide publicity to this circular in
their respective organisations

10. Director, Bhabha Atomic Research Centre, with the request to give wide publicity
to this circular in the organisation

11. Chairman and Managing Director, Bharat Electronics Limited / Bharat Sanchar
Nigam Limited / Mahanagar Telephone Nigam Limited / Bharat Broadband
Network Limited / RailTel Corporation of India Limited / Powergrid Corporation
of India / Electronics Corporation of India Limited, with the request to give wide
publicity to this circular in their respective organisations

12. Secretary, Telecom Regulatory Authority of India, with the request to give wide
publicity to this circular in the organisation

13. Chairman, National Highways Authority of India / Food Corporation of India, with
the request to give wide publicity to this circular in their respective organisations

14. Managing Director, Centre for Railway Information Systems, with the request to
give wide publicity to this circular in the organisation
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15. Chief Executive Officer, Centre for Development of Telematics, with the request to
give wide publicity to this circular in the organisation

16. The Indian Banks’ Association (IBA), with the request to give wide publicity to the
vacancy in all Public Sector Banks

17. Deputy Managing Director and Chief Development Officer, State Bank of India,
with the request to give wide publicity to this circular in the bank and its employees
posted outside the bank

18. Chief General Manager in charge of HR Department, Punjab National Bank /
Canara Bank / Bank of Baroda / Union Bank of India / Bank of India / Indian Bank,
with the request to give wide publicity to this circular in their respective banks and
its employees posted outside the bank

19. Executive Director (Personnel), Life Insurance Corporation of India, with the
request to give wide publicity to this circular in the corporation and its employees
posted outside the Corporation

20. Director, Indian Institute of Technology / National Institute of Technology / Indian
Institute of Science Education and Research / Indian Institute of Information
Technology / Indian Institute of Management (all, as per list), with the request to
give wide publicity to this circular in their respective institutions

21. Vice Chancellor of a Central University (all, as per list), with the request to give
wide publicity to this circular in the university

22, Vice Chancellor, Rashtriya Raksha University / National Forensic Science
University, with the request to give wide publicity to this circular in their respective
universities

23. Director, Indian Institute of Science, Bengaluru / International Institute of
Information Technology Bangalore / Indraprastha Institute of Information
Technology Delhi / International Institute of Information Technology Hyderabad /
Dr Shyama Prasad Mukherjee International Institute of Informational Technology,
Naya Raipur, with the request to give wide publicity to this circular in their
respective institutions

24, Website of UIDAI

25. National Career Service Portal

26. Deputy Director General, Regional Office, Mumbai for publicizing the vacancy in
local news paper

27. Media Division, UIDAI Head Office for publicising the vacancy in at least two
national dailies, Employment News and the social media handles of UIDAI
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Annex I
Application Form
. To:
Director (HR),
Unique Identification Authority of India (UIDAI),
Regional Office, Mumbai,

7th Floor, MTNL Telephone Exchange,
GD Somani Marg, Cuffe Parade,
Colaba, Mumbai - 400 005

Subject: ~ Application for appointment to the post referred to in UIDAI circular no.
/ , dated ___ April 2024

Sir/madam,
I hereby apply for the post(s) in UIDAI, for which applications have been

invited by UIDAI vide its circular no. / , dated April, 2024, and furnish details

as under:

1. Post and location applied for:

S. no. Post Location preference
1.1 | Deputy Director Regional Office, Mumbai

2. Basic details:

2.1 | Name of applicant:
(in BLOCK letters)
2.2 | Gender: Male| Female Third Recent passport
gender size photograph
Tick as applicable: (to be pasted)

2.3 | Date of birth:

2.4 | Date of superannuation:

D D M M Y b § Y p 4

2.5 | Contact details: (a)
Correspondence

address:

(b) Mobile
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number:

(c) Email:

(in BLOCK
letters)

2.6 | Education qualification (graduation/diploma level and above):

Qualification A
(degree Nagpeof pivessity, Percentage of
g BIes, institution or other g Discipline / branch /
diploma, Year A . |marks / Grade 2
o qualification-awarding | . specialisation
certificate Point Average
) body

2.7 | If applicant is a
member of an
organised
service, full
name of the
service:

2.8 | Details of employment:

(in reverse chronological order, for preceding 10 years; enclose a separate self-
authenticated sheet, if required)

Period
_— Position & ot Scale of| Brief description of
Organisation held (Fadeii for e pay nature of duties
From To
89
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2.9 | Present post
held on:

Regular basis Deputation basis

Tick as
applicable:

2.10 | If present (a) Level/scale of

post is held
on regular

basis, name
of the post,

pay:

(b) Date of
appointment:

details of the
same:
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2.11 | If present (a) Date of
employment | appointment:
is on
deputation (b) Approved
basis, details | Period of
of the same: | deputation:
(c) Parent
organisation:
2.12 | Training/
courses
attended:
2.13 | Details of
awards,
honours,
appreciation
etc.:
2.14 | Details of () Name:
application
forwarding (b) Full
authority: designation:
(c) Full
office
address:
(d) Office
telephone
number:

3. Details regarding eligibility for post(s) applied for (see part 1 of this form):

For post(s) listed at serial number(s) 1.1:

Eligibility criteria

Details regarding meeting of the eligibility
criteria

40
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Essential:

Officer from the Central Government
holding analogous posts with three years
on regular basis in the parent
cadre/department;

or
with three years of regular service in the
Pay Matrix Level 10 of the 7 Central Pay
Commission (X 56,100 - X 1,77,500 );

or
with five years of regular service in the
Pay Matrix Level-9 of the 7" Central Pay
Commission (X 53,100 - X 1,67,800) ;

or |
with six years of regular service in the !
Pay Matrix Level-8 of the 7" Central Pay
Commission (X 47,600 — X 1,51,100) ;

or
Officer from State/UT Government or
Public Sector Undertaking (PSU) or
Autonomous Organisation, holding
regular post in corresponding grades with
requisite experience.

Desirable:
(i) Experience of work in
Administration/Legal/Establishment /

Human Resource/Finance/Accounts/
Budgeting/Vigilance/Procurement/Pl
anning and  Policy/  Project
implementation and monitoring/E-
Governance etc.

(ii) Basic skills for working in a
computerized office environment.

Additional information, if any, in support

of the applicant’s suitability for the post:

(attach separate sheet, if required)

Date:

Place:
Signature of applicant

12
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Certified that the service particulars given by the applicant above have been verified from .
his/her service records and found to be correct.

Signature with stamp of office of the forwarding authority

Annex II
Certificate from forwarding authority
(on the letter head of the organisation)
No. Date:
1. Dr/Mr/Ms , if selected for appointment on deputation in
the Unique Authority of India, will be relieved for a period of years.

2. The information furnished by the said officer has been checked against his/her service
records and is correct.

3.  Integrity of the officer is certified.
4.  No vigilance case is either pending or being contemplated against the officer.

5.  Itis certified that no penalty has been imposed on the officer during the last 10 years.
Or
The details of penalties imposed on the officer during the last 10 years are given in the
duly signed and stamped ericlosed statement.’
6.  Photocopies of ACRs/APARs for the last five years are enclosed herewith, duly attested
on each page by an officer not below the rank of Under Secretary to the Government of
India or an officer of equivalent rank.

Encls.: as above

Signature
Name:
Designation:
[Stamp of Telephone:
office] Email:
Date:
Place:

1 period for which the officer shall be relieved should not be less than three years. In
respect of officers borne on any cadre of services or posts of the Central Government or
a State Government, this confirmation regarding the relieving of the applicant officer in
the event he/she of she is selected should be made only with the requisite approval or no
objection or “cadre clearance” from the reant cadre controlling authority. In case no
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authority is specified as such in respect of the parent organisation, such authority as is
competent to approve the relieving of the officer on deputation is to be considered as the
cadre controlling authority for the purposes of this circular.

?Please strike out whichever is not applicable

Unique Identification Authority of India
Head Office, New Delhi - 110 001
RECRUITMENT NOTICE

No. 11/2024 Dated 22" April, 2024

The Unique Identification Authority of India invites applications on deputation (on
foreign service terms) for one post of Deputy Director at its Regional Office, Mumbai in Pay
Level-11 of the 7" Central Pay Commission. Eligibility criteria are as follows:

Essential: Officers, below 56 years of age, from the Central Government, holding
analogous posts on regular basis in the parent cadre/department or with three years of
regular service in the Pay Matrix Level 10 of the 7™ Central Pay Commission (X
56,100 — X 1,77,500 ), or with five years of regular service in the Pay Matrix Level-9
of the 7® Central Pay Commission (X 53,100 — X 1,67,800), or with six years of
regular service in the Pay Matrix Level-8 of the 7" Central Pay Commission (X 47,600
- X 1,51,100), or from a State/lUT Government, or a PSU, or an Autonomous
Organisation holding regular post in corresponding grade with requisite experience,

Desirable: Experience in work in Administration/Legal/Establishment/Human
Resource/Finance/Accounts/Budgeting/Vigilance/Procurement/Planning and Policy/
Project implementation and monitoring/E-Governance etc.

2, Further details, including the terms and conditions of deputation and application
procedure, are available on the Authority’s website at

s://uidai.gov.in/images/V 2024

: Interested individuals who are eligible may apply through proper channel as per said
the application procedure, to Director (HR), Unique Identification Authority of India
(UIDAI), Regional Office, 7th Floor, MTNL Telephone Exchange, GD Somani Marg,
Cuffe Parade, Colaba, Mumbai - 400 005. Last date for receipt of applications complete in

all respects is 21.6.2024.

Director (HR)
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ARe fARIE Tgam miEaRor ($sivans)
HHH Sied, 7 fawi-110 001
it T
fties: 22.4.2024

TR 11/2024

TRy fARE qga mitHsor 3w &1 eriferd, §a8 § 74 el Ia TRIRT & o Afged
et -11 & 37 P & U IS Bl AR (STerg |ar o) | R og STae Jrfa aal

2| U AFGS 39 TR &
ALD: s TDR & 56 T § 7 3G & SfBBRY, SN T dbex/r & Fafia amar

TR g9 IS YR 7Y &1 a1 3o Afee aiger 10 § off o 6t fFrafda Sar 6 gy e
#ey dger 9 3 g af &Y Frafda Jar B ); a1 a7 e et 8 1 T Afdd H
B8 gy & T a1 6t 8 A7 5T TWER/ T &5/ Fad & & A/ €
qIICT TS & STfEHRT ST AT BRf S & wged Al 7 Frafia ue grw 5y
Bl
FET:  NIRF/B/RATI/AME ST/ R/eran/asie/AAadaraieaem 3R
HfyaReeT srf=ae ik FrRFE-Terw ofE & o™ F o1 3gHal

2.  wfifgRe &R amae ufthar & g oIk ol @1 fawga favor mfgievor i dswge

https://uidai.gov.in/images/VC 11 2024.pdf W IUeTey B
3.  3TPd fh W U €, 3 St e URhAT & SNR SR Arer ¥ fRus (W),

T 77T, % IRS, BITE], Ga8 - 400 005 DT T S Fooell & | T THR & guf 37rae wg

B &6 3ifom ff2 21.6.2024 &1

e (T )
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